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 (ii)  A  statement  (Hindi  and  to  lay  on  the  Table:  .
 English  versions)  regard-
 ing  Review  ०  the  (1)  A  copy  each  of  the  following
 Government  on  the  work-  Notifications  (Hindi  and  Eng-
 ing  of  the  National  lish  versions)  under  section  28
 Remote  Sensing  Agency,  of  the  Mines  and  Minerals
 Hyderabad,  for  the  year  (Regulation  and  Development)
 1982-83.  [Placed  in  Lib-  Act,  1957:
 rary.  See  No.  LT-7183/83]

 (i)  The  mineral  Concession
 (8)  (i)  A  copy  of  the  Annual  (Second  Amendment)

 Report  (Hindi  and  English  Rules,  1983.0  published  in
 versions)  of  the  Indian  Notification  No.  G.S.R.
 National  Science  Academy  645  in  Gazette  of  India
 New  Delhi,  for  the  year  dated  the  3rd  September,
 1982-83  along  =  with  1983.
 Audited  Accounts.

 (ii)  S.O.  3074,  published  io
 (ii)  A  statement  (Hindi  and  Gazette  of  India  dated  the

 English  versions)  regard-  6th  August,  1983  autho-
 ing  Review  by  the  Govern-  rising  the  Geological  Sar-
 ment  on  the  working  of  vey  of  India  to  carry  out
 the  Indian  National  such  dotailed  investiga-
 Science  Academy,  New  tions  for  the  purpose  of
 Delhi,  for  the  year  1982-  obtaining  such  informa-
 83.  [Placed  in  Library.  tion  as  may  be  necessary
 See  No.  7184/83]  in  the  areas  specified  in

 notification  in  the  State
 9.  (i)  -  copy  of  the  Anoual  of  Karnataka.  [Placed  in

 Report  (Hindi  and  English  Library.  See  No.  LT-
 versions)  of  the  Physical  7186  83]
 Research  Laboratory,
 Abmedabad,  for  the  year  (2)  A-copy  each of  the  followi
 1982-83  along  with  Audi-  papers  (Hind)  and  English
 ted  Accounts.  versions)  under  sub-section  (1)

 of  section  619A  of  the  Com-
 (ii)  A  statement  (Hindi  and  panies  Act,  1956:

 English  versions)  regard-
 ing  Review  by  the  लि क  Government  on  the  work-  ध्

 Review  lamers ing  of  the  Physical
 Research  Laboratory,  हद  ा  । 08 ७0, छ8  Ore
 Ahmedabad,  for  the  year  lore  and  the  SEs. 1982-83.  [Placed  in  Lib-

 a.  =~
 -

 rary.  See  No.LT-7185'83]
 क  क

 (ii)  Annual  Report  of  the

 Rotation  snes  Mie  od
 Mier  Kediemuth  की

 Review  on  and  Annual  Report  of  Company  Limited,  Banga-
 Kudremakh  Iron  Ore  Ltd.,  Bangalore  lore,  for  the  year  1982-83

 for  1982-83.  along  with  Audited
 Accounts  and  the  ocom-

 .  THE  MINISTER  OF  STATE  OF  ments of  the  Comptroller
 THE  MINISTRY:  OF  STEEL  AND  asd)  =  Auditor  General dy  ्
 MINES  (SHRI  N.K.P.  SALVE)  :  I  beg

 ह. र
 *  "thereon.  [Placed  in  Li- इक  यू  हु
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 brary.  See  No.  LT-7187;
 8

 Notifications  under  Ceatral  Reserve
 Police  Force  Act,  Delhi  Police  Act;
 Annual  Report  of  and  Statement  r¢
 Review  on  Central  Civil  Services
 Sports  Contro]  Board  New  Delhi  for

 982-3  and  Grib  Kalyan  Kendra
 Delhi  for  1982-83

 THE  MINISTER  OF  STA1E  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  P.  VENKATASUBBAIAH):  ।
 beg  to  lay  on  the  Table  :

 ६1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish
 section
 Reserve

 versions)  issued  under
 18  of  the  Ceatral
 Police  Force  Act,

 1949;

 (i)  The  Central

 (ii)

 Reserve

 Police  Force  (Second
 Amcndment)  Rules,  1983
 published  in  Notification
 No.  G.S.R.  631  in  Gazeite
 of  India  dated  the  2710
 August,  1983.

 The  Central  Reserve

 Police  Force  (Third
 Amendment)  Rules,  1983
 Published  in  Notification
 No.  G.  5.  R.  768  in
 Gazette  of  India  dated
 the  22nd  October,  1983.
 [Placed  in  Library.  See
 No.  7188/83]

 (2)  -  copy  each  of  the  following
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-section
 (2)  of  section  148  of  the  Delhi
 Police  Act,  1978:

 (i)  The  Regulations  of  Licen-
 sing  and  Controlling
 Places  of  Public  Amuse-
 ment  (other  than  cinemas)
 and  Performance  of  Public
 Amusemcat  (Amendment),
 1983  published  ia  Notifi-
 cation  No.  2149,Sp.  Cell

 (ii)

 (3  (i)

 (ii)

 (4)  (i)

 (ii)

 in  Delhi  Gazette  dated
 the  22nd  =  September,
 1983.

 Notification  No.  F.
 10/60/30-Home  (P)  Estt.

 pablished  in  Delhi  Gazette
 Dated  the  24th  Septem-
 ber,  1983  regarding
 charges  for  additional
 police  to  private  persons
 and  commercial  establish
 ments  ctc.  [Placed  in
 Library.  See  No.  LT-
 7189/83]

 A  copy  of  the  Annual  Re-
 port  (Hindi  and  Boglish
 versions)  of  the  Central
 Civil  Services  Sports  Con-
 trol]  Board,  New  Delhi,
 for  the  year  1982-83
 along  with  Audited
 Accounts,

 -  statement  (Hindi  and
 English  versions)  regard-
 ing  Review  by  the  Govern-
 ment  on  the  working  of
 Central  Civil  Services
 Sports  Control  Board,
 New  Delhi,  for  the  year
 1982-83.  [Placed  in  Lib-
 rary,  See  No.  LT-7190/
 83]

 A  copy  of  the  Annual  Re-
 port  (Hindi  and  English
 versions)  of  the  Grih
 Kalyan  Kendra,  New
 Delhi,  for  the  year  1982-
 83  along  with  Audited
 Accounts.

 A  statement  (Hindi  and
 English  versions)  regard-
 ing  Review  by  the
 Government  on  the  work-
 ing  of  the  Grih  Kalyan
 Kendra,  New  Delhi,  for
 the  year  1982-83.  [Placed
 io  ।  Library.  See  No,
 LT-7191/83]


